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. additional facHitie for n 
cing seismic data proce ing by 
the above computer of OIL. 

3. ONOC has installed two impor-
ted computers acquired u ing 
UNDP finance for ei mic d ta 
processing for oil exploration. 

'4. The DOE ha approved in prin-
ciple the augmentation of the 
facilities at the National Infor-
matics Centre (NrC) of the DOE 
at D elhi specificrllly to support 
computer pro 'cssing of the 

seismic data of ONGC. The 
enhancement will be R'e led by 
the end of 1983- 4 and will 
help ONGC to clear their back-
\og of seismic data proces ing , 

$. To enable ONGC to process 
10 million standard records per 
annum b~ \9~4 ·~S and 11 mit-
lion standard records by 1989-90 J 

nOB bas floated a globa l tender 
for a large computer of appro-
J:)riate capacity . 

I '6.' NOR! is in the process of acqui. 
ring a computer for processing 
aeo~physical data. 

,.- DOE has given in principle 
approval for the jmport of a 
computer system by Coal India 
Limited to be installed at the 
Central Mine Planning and 
Design Institute, Ranchi, which 
activity includes coal exploration 
data processing. 

a. Geo.J{)gical Survey of India is 
.currently ,making use of · ,the 
facilities of the National Infor-
matics Centre of DOE for car-
hyiDg " out -computer-aided ana-
:lyses relating to the investiga tion 
. of· mineral resources. 

(b) Yes, Sir. 

Rail Roko Agitation in Punjab 

670. SHRI KAMAL NATH: Will 
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pr ent ucb 10 
tion ? 
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(b ) No lo~ of life ha been report-
ed , The dcmOnSlralors induJged in 
di ruptivc ac(ivitie includiag cutting 
of signal/telephone/telegraph wires nd 
flooding of railway truck by cutun,g 
the cana.l bank. No estimate of 10s6 of 
property on this account is available. 

(c) Government of Punjab had made 
necessary police arrangement to main-
tain law and order and to deal with 
the situation. 

Fire in GopaJa Towers in Ne. Belh i 

671. SHRI KAMAL NAiH :'''Will 
the Minister of 'HOME AFFAIRS bo 
pleased to state: 

(a) whether a big fire broke out on 
6 !June, 1983 in Gopala TowerS' in 
Rajendra Place, New Delhi; 

(b) whether building . did 'flot have 
appropriate fire fighting arrangemtnts 
and the fire escape stairs were found 
to have been misused; and 

(c) if so, the action taken- apinst 
the persons concerned? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH): a) 
Yes, Sir. 

(b) Yes, Sir . 
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(c) A case under section· 336/28151 
304-A IPC was registered at Police 
Station Karol Bagh on 6.6.1983 and 
the•same is under investigation. S per-
iOBS were arrested in tho said case. 

Nesotlations with Akalis on Territo-
rial and River Water Issues 

672. SHRI MAD HA VRAO SCIN-
DlAi ~ Will the Minister of HOME 
A :AIRS be pleased to state : 

(a) •whether any settlement has 
siDCe> been reached with the Akali 
Icade hip on their demands relating 
to_ territorial and river water issues; 
and. •. 

(b) if so, the details thereof ? 

THE MINISTER OF STATE IN 
Tl{I'. MINISTRY OF HOME AFFAIRS 
(Sil.Bl NIHAR RANJAN LASKAR) : 
(~J No, Sir. 

(b) Does not ariso. 

Criteria for Reduction of Prices of 
Vehicles 

673 . SHRI MADHAVRAO SCIN-
DIA : Will the Minister of INDUSTRY 
bet1>1 to state : 

(a) whether the automobile manu-
facturers in the country have agreed to 
r cc th prices of their vehicles in 
response to a suggestion to this effect; 

(b) if so, to what extent the prices 
of ari_ous vehicles have been reduced; 
and 

(c) the criteria on the basis of which 
re4*;UJ>n in pti~~ of vehicles had been 
solved? 

THE MI.NISTER OF INDUSTRY 
(SHIM • NARAYAN DATT TIWARI): 
(a) to (c) The question of reducing 
prices of various categories of vehicles 
was discussed with the automobile 
map.racturers on 2.6 .83. At the meet-· 
Ina.., soiue manufacturers voluntarily 
agreed to reduce prices ranging be:ween 
R.t.i 000 to•Rs.• 2000 and some others 

have• assured not to e~t iQQ~•* 
during ·the current financi'l l(e~r , 

Shortfall in Achievement .;of Siall J 

Plan Targe~1, 

615: 'SHRI MADHA~RAO~;SC;· 
DIA : Will the Minister of PLAIDillN'1.. 
bo pleased to state : 

(a) whether it is a fact that...t 
has been a severe shortfall in..,l t 
achievement of Sixth Plan, target11. 
far; 

(b) the details of the shortfal 
respect of the various target«, 
under the Sixth Plan so far; and ·. 

(c) the main reasons for , sucQ.. a 
severe shortfall ? 

THE ' MINISTER OF PLANNING 
(SHRI S.B. CHA YAN) : (a) to (c) Tho 
mid-term appraisal of the Sixth . .Plan 
will contain the relevent infonnatiQµ.. 
The appraisal is presently ne,llr~ 
completion and will be placed on tho 
Table of the House when colllPleted ..... 

Closing Down of Labor.at~rllff qd , 
Projects Running.into LoesesJo.• 

676. SHRIMATI GEETA MU-
KHERJEE : Will the PRIMB MOOS-
TER be pleased to state : 

(a) whether Government havo a. 
proposal under consideration to close 
down on-going laboratories and,i>roj-.et1 
if they continue to run in 1osses:1 

(b) if so, which are those .Ja~. 
ries and projects being run in losses fOf ~ 
a long time; 

(c) whether any study was conduc-
ted into the reasons for losses. of tbeJo 
labo1aJories and projects earlier+ 

ld) if so, the details and action 
takeo, if any, to improve the. itu"' ? 

THE MJNlSTER OF S~ATB1 
THE' DEPARTMENTS OP SOlBN~fr. 
AND TECHNOLOGY, ATOMIC 




